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Notes of the Registry 	Date 	 Order of the Tribuna' 

	

24 .3 .98 	List on 23.4.98 for admission along- 
with M.P.57/98. 

Mem er 	 Vice -ChaJ. rman 

pg 

vb13 
23.4.98 . 	List on 8.5.98 for, admission along- 

with M.P.57/98. 

Member 	 vice-Chairman 

pg 

	

8.5.98 	List on 18.5 .98 for admission a1ong- 

with M.P.57/98. 

M ei6"r 	 Vi afl 

pg 	 .' 	
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but Dt)& •. tmi. (ondotn 
Petitit fi ;'-fffd. vIdc 
M. P. To .... S/9Rc. F. 
for Rs. 501. deposited vidc 
IPO/BD No. /L 
Dated .......' ... .3. :. 
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Date Order of the Tnbu.naf 

22.5.98 Mr. J.L.Sarkar1earned ôfnsei for 
the applicant submits that Ehere are 

some inadvertant mistake in the appli- 

cation and also inthe Misc.petjtjons No. 
57/98 and 118/98. He wants to withdraw 
all the applications with a liberty to 

file ,efresh. Mr S.Ai1, learned Sr .C.G.S.0 
has 	6 objection. 	. 

Apco±-dingly the application is 
dismissed on withdrawal. 

Member 	 Vice- 	irman 
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